
D.E.S.U. to provide lighting arrange-
ments at these points on a priority 
basis. 

8. Surveillance tOver known cri-
minals strengthened' and records of 
Cl iminals updated. 

9. Special watch is kept on re-
leased criminals. 

10. Organisatfon of 'Thikri Pehra' 
and lPatrolling by local resrdents 
and private chowkidars in coordi-
nation with POlice patrols and 
pickets. 

11. Setting up of temporary Police 
Posts pending regular sanction in 

some vulnerable localities. 
12. Stepping up of externment 

proceedings. 
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Problems of Dhanbad 

6077. ERRI A. K. ROY: Will the 
Mini~t'~r of HOME AFF.A.IRS be 
pleas'_:l to state: 

(a) whether the Bureau of police 
Research and Development made a 
detailed study of the law and order 
problem in Dhanbad; 

(b) whether any report has been 
submitted; and 

(c) if so, the details of the renort 
and the Gteps taken thereon? 

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME! AlTAIRS 
(SHRI YOGENDRA MAKW.A.NA): 
(a) Yes, Sir. 

(lJ) Yes, Slr. 

(c) Information is given in the 
staternent laid on he Table of the 
House. [Placed in Library. See No. 
LT-1188 /80J. 

Assaults in Manipur 

6('72. SHRI NGAWGOM MOHEN-
DRA: Will the Minister of HOME 
AFf j-\lRS be pleased to state: 

( ;}) how many persons have been 
shot dead since 1978 till date by 
unidentified aS3ailants in the valley of 
MaL1Pur and of the dead, how many 
are civilians and ho'w man~v ,-'re 
security personnel, year-wise; 

Ct) 'whether any allege a nssai1C'lIltl 
assailants of any of these murders 
have <30 far been arrested and put on 
tria) and if so, the outcome of such 
trial, if any: 

(c) how many broad day light 
armed robberi?s with murder and 
Tobheries without murder have been 
comn:itted in the valley of Manipur 
since 1978 till date, year-wise; and 

(d) whether any culprits of any of 
the above robberies have SO far been 
arrested and put on trial and if 50__ the 

outcome of Guch trials, if any? 
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THE MINISTER OF ~TATE IN 
THE MINISTRY OF lIOME-AFFAIRS 
(Sl-IHI YOGENDRA MAKWANA)' 
(a) According to in'formation furnish-
ed by Government of Manipur, 7 per-
sons (3 civilians and 4 security forces 
personnel) lost their lives in 1978 anrl 
25 persons (14 civilians and 11 security 
f'or('-e~ personnel) during 1979--Infor-
mation in respect of 1980 is being as-
certained from the State Government 
and will be laid On the Table of the 
House. 

(b) ] 2 Assailantc:; have been put on 
trial out of \x'·hich one has been acquit-
ted and the rest are still facing trial. 

(c) Accordmg to InformaHon [lO'n 

Government of Manipur. there ""ere 
'6 such ca~es in 1 Q78, 16 in 1979 and 
13 during 1980 (upto 5th July. 1980). 

(d) 10 susp'Ccts have been put on 
trial and their cases are now pro-
gressing in the Court. 
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Meeting held for Prioe and Supply of 
Paper 

6080. SHRI RATANSINH R.A.JDA: 
Will the Minister of INDUSTRY be 
pleased to state: 

regard to price and supply of VIt~hite 
paper for the student community and 
general public; and 

(b) whether is it true that it was 
agreed to reduce the supply of white 
printing paper for the ,students com-
munity and allow the prices thereof 
to be raised from the current statutoTY 
level and further to withdraw the 
control on cream wove laid paper? 

THE MINISTER OF STATE IN 
THE MINISTRY OF INDUSTRY 
(SHRI CHA.RANJIT CHANANA): 
(a) Various issues such as produc-
tion and pnce of white printing paper 
and cream \ wOV1e/laid paper 3Ug-

metIng supply of paper to the edu-
catIonal sector, supplies to meet Gov-
ernment requirements. \vere discussed 
in a Ineeilng held on 4th March, 1980, 
bv the Minister of Industry with re-
presentatives of the Paper Industry 

(b) No final decisions were taken at 
the rnceting and there has been nO 
change in the existing policy with 
regard to statutory price and pro-
duction levels. 

Release of Trucks and ~ eePs in Oris';&. 

6081. SHRI CHINTAMANI JENA: 
WIll the MInIster of INDUSTRY be 
pleased to state: 

(a) whether Government are aware 
that the State Government of Orissa 
is in difficulties to maintain and ~ink 
the Tubewells in drought affected 
areas for want of jeeps and trucks; and 

(b) if so, whether Union Govern-
ment propose to ask the MIs Mahin-
dra and Mahindra Ltd., M/'~. Ashok 
Leyland Ltd.. Madra~ and Mis. Pre-
mier .Automobiles Ltd., Bombay to 
release of numbers of Jeeps and trucks 
immediately as per the State Govern-
ment's requisition? 

THE MINISTER OF STATE IN 
TJ-JE MINISTRY OF INDUSTRY 

(a) w~at decisionG were taken at a (SHRI CHARANJIT CHAN ANA): 
tneetinp- held on 4th March 1980 (a) The Government of Orissa ap .. 
between Minister of Industry 'and proac-hed thic; Ministry for assistanoo 
representatives of paper industry VV'_ith_. ______ .J.!t ..... Q!2!iin.Wg_ Jlu~it-~~~ 




